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MR. SPEAKER: Nothing should be 
recorded without my permission. 

SHR! R. VE TARAMAN: This 
again is a suggestion for action and 
th Government will consider it. 

SHRI BHAGWA,T JHA AZAD: This 
is wron . This is not a suggestion for 
act jon. He cannot get away like this. 
He must reply as to whether the Gov-

· ernment wIn order an inquiry into the 
matter. There are serious complaints. 
(Interruptions ) 

MR. SPEAKER: It is for the Minister 
to reply. (Jnterruptions) 

MR. SPEAKER: This is not tbe ay. 
You cannot forc'e him. (Interruptions) 

SHRI K. LAKKAPPA: Why can't 
. you ask the Minister to reter tlie mat-
ter to Puolic Accounts Committee or 
a Parliamentary Committee? 

(Interruption ) 

SHRI R. VENKATARAMAN: I have 
not completed my answer. I said that 
a su estion has been made that there 
should be a Commission of Inquiry ... 
(Interruptions) These things cannot 
be decided. at the spur of the moment. 
I ' said that the Government will 

,consider it. What more can be d()ne? 
(Interruptions) . 
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SHRI BHAGWAT JlIA AZAD: It 
. will be better if t e Prime roster 

rep . e 0 his question. A soe~ifl 
p has been mad that hri 

. ararji Desai, Shri Kanti:Dresai and 
their relations are involved in this. 

A number of complaints have been 
made. Will the Prime Minister Say 
whether there will be an inquiry into 
the matter? 

THE PRIME MINIST (SHRI_ 
MATI INDIRA GANDHI) : I hav not 
heard what all, the han. members ve 
said. In th se one or two minutes I 
had been here, I had noticed their con-
e rn. We can only say that w ta e 
note of th strong f elings of the on. 
members in the matter and We will 
look into the matter. 

WRITTEN ANSWERS o 
QUESTIONS 

Bonu to Railw m n 

*57. SHRI C. R. MAHATA: 
PROF. MAD/HU DANDAVATE: 

Will the Minister of RAILWAYS b 
pleas d to state; 

(a) whether it is a fact that Gcv-
ernment are considering to pay bonu 
to railwaymen; and 

(b) if 0, when? 

THE MINISTER OF RAILWAYS 
(SHRI KAMLAPATI TRIPATHI): (a) 
Yes Sir. It has been decided to grant 
productivity linked bonus to railway 
mploy e in lieu of their demand tor 

bonus under the Payment of Bonus 
Act 1965. 

(b) Under the schem of productivity 
linked bonus, payment for 1979-80 will 
be due to be made by 31st Oct. O. 

However, an ad-hoc payment qu 1 
to 15 days' W ges as n earnest of ac-
ceptin the scheme by the Or ani 
Labour IS to. be mad during th 
rent financial year • 

ati 1 h a o. 31 

·58. SHRI R. p. YADAV: Will the 
Minister 0 S PING AND T~w-lI""~ 
PORT be pleased to at 

(a) 
tha the conditiOn 
way No. 31 in Bihar i 


